


8. Hon’ble Mr. Justice Kishore K. Mandal Group--V -CWJC (2013 & 2014) Orders, Admission
 and  Hearing.

9. Hon’ble Mr. Justice Dr. Ravi Ranjan Group -- V - CWJC  (up to 2012) - Orders, Admission & Hearing

10. Hon’ble  Justice Smt. Anjana Prakash Criminal Misc. Matters under Section 438 Cr. P.C.

11. Hon’ble Mr. Justice Jyoti Saran I.   Cr. Revision ---Orders, Admission & Hearing.
II.  Cr. Miscellaneous  Applications for Cancellation of  Bail
and  Transfer-- Orders, Admission & Hearing.

12. Hon’ble Mr. Justice Rakesh Kumar I. Criminal Misc. Matters under Section 482 Cr. P.C.
(up to 2012)
II. MJC  and  Civil matters not assigned to any other Bench.
 Orders, Admission & Hearing.  .

13. Hon’ble Mr. Justice Birendra Prasad Verma  F.  A. --  Order and  Hearing

14. Hon’ble Mr. Justice Dinesh Kumar Singh I. Criminal Misc. Matters under Section 482 Cr. P.C.
(2013 & 2014)
II.  Govt. Appeals and Criminal Application under Section 341
     Cr. P. C. -- Orders, Admission & Hearing.
III.   Other Criminal matters not assigned to any other Bench
     -- Orders, Admission & Hearing.

15. Hon’ble Mr. Justice Akhilesh Chandra Criminal Misc. Matters under Section 438 Cr. P.C.
(specially assigned)

16. Hon’ble Mr. Justice Gopal Prasad  Criminal Misc. Matters under Section 438 Cr. P. C.
 (Old Matters --C.D. Recieved )

17. Hon’ble Mr. Justice Mungeshwar Sahoo I. Specially assigned Writ Petitions arising from orders of
Civil Courts/ converted from Civil Revision Applications
(U/s 115 C. P. C.)  --Orders, Admission & Hearing.
II. Civil Revision --Orders, Admission & Hearing.
III.  Testamentary cases, -- Orders, Admission & Hearing.

18. Hon’ble Mr. Justice Hemant Kumar Srivastava Group - II (iv) -CWJC   :--Orders, Admission and  Hearing.

19. Hon’ble Mr. Justice V. Nath I. Second  Appeals -- Admission, Order and  Hearing
II. Election Petitions

20. Hon’ble Mr. Justice Shivaji Pandey Group -- II(ii) -CWJC ( up to 2012 )  :--Orders, Admission &
Hearing.

21. Hon’ble Mr. Justice Aditya Kumar Trivedi I.  Cr. Appeals -- Admission, Order and  Hearing
II. Cr. W.J. C.-- Orders, Admission & Hearing.

22. Hon’ble Mr. Justice Rajendra Kumar Mishra Criminal Misc. Matters under Section 439 Cr. P. C.
(Old Matters C.D. Recieved )

23. Hon’ble Mr. Justice Amaresh Kumar Lal Miscellaneous  Appeals -- Orders, Admission & Hearing.

24. Hon’ble Mr. Justice Chakradhari Sharan Singh Group -- II(iii) -CWJC  :--Orders, Admission & Hearing.


